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To,

The Registrar General,
Hon’ble, National Green Tribunal,
Principal Bench, Faridkot House,

Copernicus Marg, Near India Gate,
New Delhi-110001

Sub.:-Regarding submission of compliance report of Hon’ble NGT New
Delhi order dated 15-02-2022 in O.A. No. -44/2022 Saket Girls PG

College v/s State of Uttar Pradesh & Ors.
SIr,

Kindly refer above mentioned subject. In compliance of order dated
15-02-2022 the compliance report along with relevant enclosures and
photographs are enclosed herewith for your kind perusal and further necessary
action please.

Enclosures:-As above.

Sincerely Yours’

(Pradeep Kumar
Regional
Copy to:-For information and necessary action please.
1- Member Secretary, U.P. Pollution Control Board, Lucknow.
2- Chief Environmental Officer (Circle-5), U.P. Pollution Control
Board, Lucknow.
3- Chief Law Officer, U.P. Pollution Control Board, Lucknow.
4- Shri Pradeep Misra, Advocate, Supreme Court, B-235, Sector-XIX,
Noida District-Gautam Buddha Nagar, 201301
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Joint Committee Report in reference to Hon’ble NGT Ogl der in the matter
0.A. 44/2022 Saket Girls PG College Vs State of uttar Prddesh & Others.-

1. Hon’ble NGT had passed the order dated 15.02.2022 in D A. 44/2022, Saket
Girls PG CollegeVs State of Uttar Pradesh & Others, thf: Operative part of
the order is as follows:- |

“Present application has filed under section 14 &15 (b) & (c) R/w.
section 18(1) & (2) of the National Green Tribunal Act, 2010 by the
authorized representative of Saket Girls PG College, Gaighat Road,
Dahilamau, Pratapgah, U.P. Ld. Counsel for the applicant has submitted
that there is incomplete drain left open by the respondents in front of the
college. It is prayed that water logging in the said drain is serious health
hazard for the students. Ld. Counsel for the applicant has further submitted

that untreated water of the said drain is released in the Sai River as there is
3 ]

no STP to treat the same.” -

~ “In view of above a Joint Committee of the State PCB, Commissioner,
Municipal Corporation as well as District Magistrate, Pframpgarh, UP. is
constituted to ascertain the factual position in the matter, The SPCB will be
the Nodal agency for coordination and compliance. The Joint Committee
may meet within four weeks and undertake site visit and look into the
grievance of the applicant and take immediate remedial action, which may
include proper channelization/or constructing underground drainage so that
untreated water goes through the STP rather than direct disposal into Sai
River. Factual and action taken report may be furnished within three months
by e-mail at judicial-ngt@gov.inpreferably in the form of searchable
PDF/OCR Support PDF and not in the form of Image PDF.”

2.  The said order was put up before the Committee formed Linder the directions
of the Tribunal. For the Compliance of Hon’ble NGT directives a committee
constituted of following membersby Additional District Magistrate
Prétapgarh vide letter no. 411/ LBC-2022 dated 11.03.2022 of concerned

departments-

a) Sub Divisional Magistrate,Sadar, Pratapgarh.

b) Regional Officer, UPPCB, Raebareli.
c) Executive Officer Nagar Palika Parishad Bela, Pratapgarh

g
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3. The above mentioned committee with Sri Arvind Kumar Srivastava,
‘Manager Saket Girls P.G College conducted a physical inspection on date
23/03/2022 of the entire area and recorded minutes which are as follows:-
I.  The issue regarding the incomplete drain was taken under
consideration and upon enquiry it was found that the drain was build

- by the Gram Sabha which was having its own Junsdmtmn few years
before. |

Il That the drain is approx100 metre away from the said college and the
college 1s build in a low lying area, therefore mnfe accumulation of
water 1s possible. That the drain was handed over to the Nagar Palika
Parishad Pratapgarh in the year December 2020.

[II. That after the expansion of Gram Panchayat to the Nagar Palika
Parishad there were approx 200 small and big residential houses
which have been found having their respective septic tanks for
sewerage and domestic waste water.

IV. That upon inspection it was found that the plot next to the college was
not constructed and it is also low lying (Approx 2:-3 feet down from
road), So the waste water coming out through ihcnmplete drain is

- being discharged and accumulated there. Due to the low lying area,
there is a strong possibility of accumulation of waste water coming
out of the school along with the surrounding hnusesé.

V. That it was also found that the averments regard if the water going
into Sai River is incorrect and false.

V1. That the River is approx 1.0 Km away from the said site and no drain
is constructed in upward direction.

VII. That a drain of approx 1.2 Km can be constructed in the opposite
direction to cater the issue but unfortunately the DPR cost of the drain
is approx. 2.96 Cr. prepared by Junior Eng. PWD, which is not
financially feasible for Nagar Palika Parishad, Pratapgarh as the
Nagar Palika cannot. get the works done beyund*t}}e budget of Rs 25
lakh. |

VIII. Immediately, as a remedial action the waste water|is being suctioned
through suction machine and taken to the near by Bhuliyapur drain
where the bioremediation is already been implemented. In addition to
the above, at present the collected effluent is also being pumped daily

Oj\@gw e
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by water pump and sent to other drains at the wate} logging site. Due
to the area being low lying and surrounded on all sides, no other
solution other than pumping seems to be possible for immediate
drainage.

For the construction of a total 1.2 KM long drain from the
waterlogged area to the final disposal point by the Nagar Palika
Parishad, Pratapgarh, a letter has been sent to the Secretary, Urban
development, through the District Magistrate Pratapgarh by letter no.
991/LBC-2022 date 12.05.2022 for grant of budget: required for drain

~ construction.

Meanwhile, UPPCB Raebareli has send a notice vide letter no.
73/NGT-44/P/2022-23 dated 25.04.2022 to Nagar Palika Parishad
Pratapgarh regarding compliance of Hon'ble NGT order date
15.02.2022 and to take immediate remedial action for water logging
problem at the said location.

UPPCB Raebareli has also send a notice to M/s Saket Girls P.G
college vide letter no. 132/ NGT-44/P/ 2022-23 dated 06/05/2022 to
inform about number of students studying 1n college and
arrangements for treatment of sewerage/waste water generated from
the college premuises. |

Again UPPCB Raebareli has send a notice vide-le:;tter no. 143/NGT-
44/P/2022-23 dated 13-05-2022 to install a STP in college premises

" for effective treatment of sewerage/waste water generated from the

college and to obtain CTE/CTO from State Pollution Control Board.

That therefore, the said committee has following recommendations on the
basis of inspection dated 23.03.2022:- |

I.

The waste water being discharged by the college must be treated
through STP. Since there is only septic tank/ soak pit for the treatment
of sewage and waste water generated from the college Saket Girls P.G
College, which 1s not sufficient for treatment of sewage/ waste water
as there is approx 700 students studying in the college so the
management committee may be decide to install the S.T.P or waste

water treatment facility in college premises immediately by their own

cost.
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It
EJE;?M Palika Parishad Pratapgarh should pump the | waste water being
ollected daily from water logged area through a water pump and
pump it to nearby drain where Bio- remedlatmn is already

implemented till the completion of the cnnstructmn,nf drain .
Nagar Palika Parishad Pratapgarh will cnurdinat!e with the Urban
Development Department for the availability of necessary budget for
the construction of the proposed drain at the earliest. Simultaneously
the Nagar Palika Parishad Pratapgarh must develop a plan to establish
a treatment facility (either Bio-remediation or a new Sewage
Treatment Plant or connectivity to existing 8.96 MLD STP) for the
proposed drain which will have approx 0.5 MLD domestic waste
water and quantity will increase in coming years. . |

Repnrt is submitted before Hon’ble NGT for kind perusal please.

~/ i,
N :¥-&:‘ 131 wm ,
udit Singh)

o4
(Mani Tnpa\u) (Saumy#k Mishra)

Scientific Asst. Executive Officer Sub Div. Magistrate
UPPCB, Raebareli NPP Pratapgarh Sadar Pratapgarh

o 3
(Pradeep Kr. Vishwakarma) .

Regional Officer
UPPCB Raebareli
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In view of above a joint Committee of the State PCB, Commissioner, Municipal
Corporation as well District Magistrate, Pratapgarh, U.P. is constituted to ascertain the factual
position in the matter. The SPCB will be the Nodal agency for coordination and compliance. The
Joint Committee may meet within four weeks and undertake site visit and look into the grievance of

the applicant and take immediate remedial action, which may include proper channelization/ or
constructing underground drainage so that untreated water goes through the STP rather than direct

disposal into Sai River. Factual and action taken report may be furnished within three months by e-

mail at judicial-ngt@gov.inpreferably in the form of searchable PDF/OCR Support PDF and not in
the form of image PDF."
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Inspection on 23.03.2022
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veenennenees I View of above a Joint Committee of the State PCB, Commissioner, Municipal

Corporation as well as District Magistrate, Pratapgarh, U.P. Is constituted to ascertain the factual
for coordination and compliance. The Joint

position in the matter. The SPCB will be the Nodal agency
Committee may meet within four weeks and undertake site visit and look into the grievance of the

applicant and take immediate remedial action, which may include proper channelization/or
constructing underground drainage so that untreated water goes through the STP rather than direct
disposal into Sai River. Factual and action taken report may be furnished within three months by e-mail
at judicial-ngt@gov.inpreferably in the form of searchable PDF/OCR Support PDF and not in the form

of Image PDF.” |
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